‘D) IN THE CENTRAL ADMINISTRATIVE TRIBUNAL {3 HYDERABAD BERCH

AT HYDERABAD
DRIGINAL APPLICATION Ng;jljlgi?;%-

DATE__OF ORDER__:__27-0811997,

L3

Betueen -

1. P.Krishna Reddy

2. Zahuruddin

3. Syed Khaleelullah

4., K.Sathyanarayana Rao
5. V.BAlagoud

6. MRK Murthy

es . Applicants

And
Union of India rsp. by 2

1. Director Gensral of Posts,
Govt., of India, New Delhi.

2. Chief Post Mastsr General, _
AP Circle, Hyderabad.
I

3. Superintendent, RMS '2"'
Oivision, Hydsrabed. N
' ..+ Respondents

Counsel fdr the Applicants : Shri KSR Anjaneyulu

Counsel for the Respondents ¢ Shrii V.Rajeshuar Rao, Addl.CGSC

CORANM:

THE HON'BLE SHRI R.RANGARAJAN : |MEMBER  (A)

THE HON'BLE SHRI B.5.JAI PARAMESHUAR : MEMBER (J)

(Order per Hon'ble Shri R.Rangarsjan, Famber (a) ).
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(Order per Hon'ble Shri R.Rangarajan, Member (A) ) e

Heard Sri D.Suhrahmany%? Por|Sri KSR Anjaneyulu, for

the applicants and Sri V.Rajsshwar Rao, standing counsel for the

respondents,

2. There are 6 applicants in thils 0A. The applicants pray

for a direction to the respondents to| grant them seniority of

service and all other consequential benefits with reference to

their initial date of appointment as

ment in OA 798/97 decided on 27-5-97 jnd 0A 1410/95 decided on

8“2-960

3. The applicants were appointed initially as RTPs in the

years 1982 and 1987. Their dategof ab orptien on regular basis

2) to DA. The applicants stateg that they have completed train-
. $ Y

ing and worked along with regular Postjl Assistants for B8 hours

Per day and more than 240 days in a year.

4, The learned counsel for the respondents submits that

this CA is covered by the judgement in 0A 798/97. That 0A was

decided on thea basis of the 0A 1410/95 on the file of Ernakulam

Bench of this Tribunal., This fact is allso accepted by respondents
counsel.
Se Hence we follow the direction giyen in 0OA 7098/97 and

direct ag fol lows :=

Respondents 1 to 3 or such of them as is

. competent, are dirscted to grant |the appli=-

N
I),,f' | v 3.

TPs by extending the judge-

and their dates of appeointment as RTP a}e given in page=11 (Annexure-




cants seniority with referencs to ‘
their initial appointment. If the ‘
to be

thet could be done cnly efter '
notice tog parties who may be

existing seniority position i
revised,

ffected.

6e Original Applicaticn is ordered sccordingly at the

admission stage itself. No costs.

A~ —G

. B.S ARAMESHUAR) (R.AANGARAJAN) f
Megﬁﬁr (3) Member (A)
N ® |
Porhsrs,
K
Dated: 27th_August, 1997 - &
Dictated in 0Open Court,. x\ |
av l/ “‘\x [
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Copy tot=
1. The Pirector General of Posts, Geét. of Indié, New Delhi.
2, The Chief Post Master Ceneral , A.P@Cirele; Hyéerabad -

3, The Superintendent , ®::M:'S *'Z* Divisién, Hyde:ébad;

4, One Copy to Mr, KSR Anjaneyulu Advocate CAE.EHyd.

5. One Copy toMr, V,Rajeshwar Rao , Addl , CGSC. CAT. HYD.

6. One Copy to The D.R(A), L
- i

&. One Duplicate “cpy, o
oo i
Upr. i
:i
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